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MR. SPEAKER: I do not agree with
you. Nothing should be recorded of
what he says.
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MR. SPEAKER: Mr. Halder, what do
you want tc, say?

SHRI KRISHNA CHANDRA HAL.-
DER (Durgapur): Sir, I have given
notice of a Privilege Motion under Rule
222 agMinst the Agriculture Minister,
Shri Birendra Singh Rao.

MR. SPEAKER: 1 have taken note of
it. I have sent it for factual informa-
tion. Now, Papers Laid.

(Interrupiions)

e

12.12 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REpPORT, ETC. OF UNIVERSITY
Grants CoMMmrssion, 1978-79, ANNUAL
ACCOUNTS OF REGIONAL ENGINEERING
CoLLEGE, CALICUT FOR 1978-78, ANNUAL
ReporT, ETCc. OF KARNATARKA REGIONAL
ENGINEERING COLLEGE, SURATHKAL FOR
1978-79, ANNUAL REpPORT, ETC. OF
NorTH-EAsTERN HILL UNIVERSITY, SHIL-
LONG ¥OR 1978-79 AND ANNUAL REpORT
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oF REGroNAL  ENGINEERING COLLECE,
DurcapuUr, 1978-79

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): Sir, on
behalf of Shri B. Shankaranand, I
beg to lay on the Table:—

(1) (i) A copy of the Annual Re-
port (Hindi and English versions) of
the University Grants Commission for
the year 1978-79, uynder section 18 of
the University Grants Commission
Act, 1956.

(ii) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Commis-
sion for the year 1978-79.

[Placed in Library, See No. LT-
1112/80]

(2) A copy of the Annual Accounts
(Hindi and English versions) of the
Regional Engineering College, Calicut,
for the year 1978-79 together with
Audit Report thereon. [Placed in
Library. See No. LT-1113/80].

(3) (i) A copy of the Annual Report
(Hindi and English versions) of the
Karnataka Regional Engineering Col-
lege, Surathkal, for the year 1978 79.

(ii1) A copy of the Annual Accounts
(Hindi and English versions) of the
Karnataka Regional Engineering Col-
lege, Surathkal for the year 1978-79
together with Audit Report thereon.

(iii) A copy of the Review (Hindi
and English versions) by the Govera-
ment on the working of the Karna-
taka Regional Engineering College,
Surathkal, for the year 1978-79.

[Placed in Library. See No. LT-
1114/80].

(4) (i) A copy of the Annual Re-
port of the North Eastern Hill Uni-
versity, Shillong, for the year 1978-
79.

*Not recorded.
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(ii) A copy of the Review (Hindi
and English versions) by Government
on the working of the University.

[Placed in the Library. See No. LT-
1115/80)

(5) A statement (Hindi and Eng-
lish versions) explaining reasons for
not laying simultaneously the Hindi
version of the Annual Report ¢f i‘he
North-Eastern Hill University, Shillog
for the year 1978-79.

[Placed in the Library. See No. LT-
1115/80]

(6) A copy of the Annual Report
(Hindi* version) of the Regional En-
gineering College, Durgapur, for the
year 1978-79. [Placed in Library. See
No. LT—1116/80]

DETATI ED DEMANDS FOR GRANTS—
MINISTRY OF PLANNING, 1980-81

THE MINISTER OF PLANNING
(SHRI N. D. TIWARI): I beg to lay
on the Table a copy of the Detailed
Demands for Grants (Hindi and Eng-
lish versions) of the Ministry of Plan-
ning for 1980-81 .[Placed in Library.
See No. LT-1117/80]

DETAILED DEMANDS FOR GRANTS—

MINISTRY OF EDUCATION AND CULTUAE

(DEPARTMENT OF EDUCATION AND DE-
PARTMFNT OF CULTURE)

SHRI NIHAR RANJAN LASKAR :
I beg to lay on the Table:

(1) A copy of the Detailed De-
mands for Grants (Hindi and English
versions) of Ministry of Education
and Culture (Department of Educa-
tion) for 1980-81. [Placed in Library.
See No. LT-1118/80]

(2) A copy of the Detailed De-
mands for Grants (Hindi and English
vergions) ot Ministry of Education and
Culture (Department of Culture)
for 1980-81. [Placed in Library. See
No. LT-1119/80].
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DETAILED DEMANDS FOR GRANTS—
MINISTRY OF SHIPPING AND TRANSPORT

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGd):
I beg to lay on the Table a copy of
the Detailed Demands for Grants
(Hindi and English versions) of Min-
istry of Shipping and Transport for
1980-81. [Placed in Library. See No.
LT-1120/80]

DETAILED DEMANDS FOR GRANTS—

DeEprT. OF ENERGY AND PAPERS re.

AtomMiIic ENERGY ProJEcCTs IN TARApPUR
AND RAJASTHAN

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI
C. P. N. SINGH): I beg to lay on the
Table:

(1) A copy of the Detailed De-
mands for Grants (Hindi and English
versions) of Department of Atomic
Energy for 1980-81. [Placed in Library.
See No. LT-1121/80].

(2) A copy each of Safeguards Ag-
reements (Hindi and English ver-
sions) in respect of Atomic Energy
Projects in Tarapur and Rajasthan.
[Placed in Library. See No. LT-1122/
80]

DeraiLep DeEMANDS rFOR GRANTS—
MINISTRY OF WORKs ANP HoOUSING

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMAD USMAN
ARIF): I beg to lay on the Table a
copy of the Detailed Demands for
Grants (Hindi and English vevrsions)
of Ministry of Works and Housing
for 1980-81. [Placed in Library. See
No. LT-1123/80.}

*English version of the Annual Report was laig on the Table on Tth

July, 1980.
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Fmar REePORT (Pt. II) OF INDIRECT

TAXATION IN ENQUIRYy COMMITTEE,

DeTAILED DEMANDS FOR GRANTS—

MiINISTRY OF FINANCE, PARLIAMENT
ETC.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I beg to iay
on the Table:

(1) A copy of the Final Report
(Part II) @ (Hindi version of the
Indirect Taxation Enquiry Com-
mittee (January, 1978) together
with an explanatory note. [Pluced
in Library. See No. LT-1124/80]

(2) A copy of the Detailed De-
mands for Grants (Hindi and Eng-
lish versions) of Ministry of Fin-
ance for 1980-81. [Placed in Library.
See No. LT-1125/80.]

(3) A copy of the Detailed De-
mands for Grants (Hindi and Eng-
lish versions) of Parliament, De-
partment of Parliamentary Affairs,
Secretariats of the President and
Vice-President and Union Public
Service Commission for 1980-81.
{Placed in Library. See No. LT-
1126/80]

12.18 hrg

ELECTION TO COMMITTER
NATIONAL SHIPPING BOARD

THE MINISTER OF SHIPPING
AND TRANSPORT AND TOURISM
AND CIVIL AVIATION (SHRI A. 2.
SHARMA): Sir, I move:

“That in pursuance of sub-section
2(a) of Section 4 of the Merchant
Shipping Act, 1958, the members of
this House do proceeq to elect in
such manner as the Speaker may
direct, four members from amongst
themselves to serve as members of
the National Shipping Board, Sub-
ject to the other provisions of the
said Act.”

MR. SPEAKER: The question is:

“That in pursuance of sub-sectiom
2(a) of Section 4 of the Merchant
Shipping Act, 1858, the members of
of this House do proceed to elect,
in sych manner as the Speaker may
direct, four members from amongst
themselves, to serve as member of
the National Shipping Board, sub-
ject to the other provisions of the
said Act.”

The motion was adopted.

MR. SPEAKER: Now, matters under

Rule 377. Shri Palaniappan.
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MR. SPEAKER: Whatever has been

said without my permission shall not
be recorded.
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‘PEnglish version of the Report was laid on the Table on 28th April, 1978.

**Not recorded.



